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SbaUrpur Delivery Post Oftlce 

1613. SHRI RAJE VISHVESHVAh 
RAO: Will the Minister of COMMuNI-
CATIONS be pleased to state: 

(a) whether Shakarpur delivery 
POSt office was opened last year on 
the demand of the reSidents of that 
area; 

(b) whether Residents' Welfare 
Association in several c~mm~nica­
tions suggested improvement regard-
ing the provision of telephone con-
nection P.C.O. and increase in the 
staff to'step up the efftcie!1CY;- and 

(c) if so, the steps being taken to 
remove the grievances of the area? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNI~ 
TIONS (SHRI NARHARI PRASAD 
SUKHDEO SAl): (a) The Sbakarpur 
post offtce was converted into a deli-
very sub office with effect from 1-9-77 
on demand from several residents' 
Welfare Associations of that locality . 

(b) No reJ;U'esentation has becn re-
ceived regarding provision of telephone 
connection/public Call Oftlce. The ad-
ditional staff found justiftt:d for the 
post offtce hal already been sanctioned. 

(c) Questiori 40el not ari--




